CENTRAL ADMINISTRATIVE THIBURAL
PRINCLIPAL BENCH, NEW DELHI

OA NO. 2087720035
Tkis the Zoth day of August, 2003

HON BLE SH. V.K.MAJOTRA, MEMBER (A)
HON BLE SH. KULDLF SINGH, MEMBER €4

Const.. Padam Singh
NO. 37437 (NOwW4HSE |
rfo Sth Bri. DAP
Kingsway Camp,

New Delhi,

(By Advocate: Sh. K.P.S. Dalall
versus

1. Union of India
thirough the Secretary,
Ministry of Home, Gowt. of Endia,
New Delhi.

2. Hon ble L.G.
thirough Secretary,
5, Shamnath Marg,
Delhi .

3, Commissioner of Folice,
Police Headguarter,
Indra Frasthe,
1.7.Q,
New Delhl.

O.R.DE R LORALY

By 5h. V.K. Majotra, Member (A)

Heard learned counsel fTor applicant.

Z.  Learned counsel for applicant seeks permission to withdraw
the 0A with liberty. Accordingly, OA  1s  dismissed ax

withdiawn with liberty.
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